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Central Administrative Tribunal
grincipal Benah :

0.A. No. 1452 of 1998
tew Delhi, dated this the 13th August, 1992

Hon ble Mr. S.R. Adige, Viece Chairman (A)
sion “ble Mr. Kuldip Singh, Member (I)

Shri Edwin Singh,

(Ex~GS/098317 H. Ch. Mech.),

41, Subhash Puril,

Karkar Khera,

Eoaruyt Cantt.-2500071. - Applicant

(By Advocate: Shri A.K. Bhardwaj}
Varsus

1. Union of India through
the Secratary,
Government of India,
Airdetry of Surface Transport,
Porder roads Development Board,
B owing, 4th Floor, Sena Dhawan,
New Delhi-110011.

Z, VThe Under Secretary,
Miniztry of Surface Transport,
Bor der Roads Development Board,
Sena Bhawan, New Delhi.

5. Tha Director General,
Ha., DGBR (GREF),
Yashmir House, New Delhi.

o~

,_

The Controller General of DBefence Accounis,
Westarn Division 5,

Post Bag No. i,

How Delhi-110066.

(N

. The Sscretary,

Government of India,

Ministry of Personnel,. PG & P.W.,

fent. of Pansion & PUW., .

New Delhi. ... Respondent:

By Advogate: Shri Galdendra Giri)
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with liberty to move the appropriate Tor:
oy redressal of the grievance. Prayer 1s. allowed

and the 0.A. is dismissed as withdrawn.
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